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Nlckd Coinage

*1971. Sardar IqiMl Singhs Will the 
Minister of Finance be pleased to lay oh 
the Table of the House, a statement 
showing ;

(a) the quantity of nickel that was 
purchased by Government during the years 
from 1947-48 to 1954-55;

(b) from whom it was purchased and 
what price was paid for it; and

(c) how much nickel was used for 
the coinage of subsidiary nickel coins of 
four annas and eight annas during the above 
period?

The Minister of Revenue and De­
fence Bxpenditure (8hri A. C. Guha):
(a) to (c), I lay on the Table of the House 
two statements giving the required infor­
mation separately for India Government 
Mints, Bombay and Calcutta. Appendix 
X , annexiire No. 23].

Practical Trafaiing Stipends

^1972. Dr. Satyawadi : WiU the
Minister of Education be pleased 
to state the method of selection of candidates 
for the practical training stipends in indus­
trial establishments?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. Das's
A statement giving the required information 
is laid on the Table of the House. [5ee 
Appendix X, annexure No. 24].

Delhi Road Accidents

1028. Shri D. C. Sharma: W ill the 
Minister of Home Affairs be pleased 
to state:

(a) the number of vehicular accidents 
in Delhi in the year 1955 so far; and

(b) the number among them which 
proved fatal ?

The Deputy Minister of Hotae
Affairs (Shri Datar): (a) Seven hundred 
and seventy nine (upto 16-9-55)- .

(b) Sixt> five.

Tobacco Excise Duty

X029* Shri D. C. Shaxma t W ill the 
M inister o f Finance- be pleaded 10 state;

(a) the total income that accrued to
Goveinm cnt from the levy of excise duty 
on tobacco during 1953-54 and 1954-55 
in the Punjab State; and ’ ”

(b) The total expenditure incuricd 
on the administration duiing thc'r years 
for the collection of this duty;

The Minister of Revenue and De­
fence Expenditure (Shri A. C* Guha):
(a) ai^ (b). A statement showing the re­
quired "in formation is placed on the Table 
of the Lok Sabha . Appendix X.
azmexurc No. 25].

Central Govenrment Offices

X030. Shri D. C. Sharmat Will the 
Minister of Home Affairs be pleased to 
state:

(a) whether it is a fact that for reasons • 
of administrative convenience certain 
oflfices of the Central Goverrment have 
been recently opened in Punjab; and

(b) if 80, the names of there offices and 
the placcs where they aie located ?

The Deputy Minister of Home 
Affairs (Shri Datar): (a) rnd (b\ A
statement showing the offices of the Central 
Government located in the Punjab is atta­
ched. [5 ce Appendix X annexure No. 26] 
Information as to when these offices were 
opened is not, however, readily available.
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Licensed Firearms

1032. Shri Ibrnhim: Will the Min­
ister of Home Affairs be pleased to «tate 
the number of licensed firearms in India in 
civilian possession excluding foreigners 
on the 15th August, 1955 (Statcwise)?

The Deputy Minister of Home Af­
fairs (Shri Datar): A statement shô ;9ing 
the reouisite information in repect of the 
States from whom replies have so far been 
received is laid on the Table of the House 

Appendix X, annexure No. 27].

Information in respect cf other States 
will be laid on the Table of the House when 
received.




